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Deteriorating condition of Cochin Port

3830. SHRI VAYALAR RAVI: Will the 
Minister of SHIPPING AND TRANSPORT 
be pleated to state ;

(a) whether Government arc aware of the 
present situation of the Cochin Port and the 
deteiiorating condition of the Port due to the 
installation of thr* Explosive berth there ; and

(b) whether Government propose to shift 
the explosive berth to any other minor port ?

MINISTER OP PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR) :(a) and (b). 
There is no Explosives Berth as such at Cochin 
Port but vessels carrying explosives are handled 
at one of the berths, keeping the adjacent 
berth vacant for safety reasons. The question 
of making permanent arrangements elsewheie 
for handling explosives on the West Coast is 
tinder consideration in consultation with the 
Ministry of Defence.

&al« of smuggled Gold

3831. SHRI VAYALAR RAVI; Will the 
Minister of FINANCE he pleased to state :

(a) whether Government are aware that 
the jewellers are not issuing any bills for their 
sales and are evading tax and converting the 
smuggled gold for sale in the market; and

(b) if so, the action taken to check this 
malpractice ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH); (a) and (b). Information it being 
collected and will be laid on the Table of the 
Sabha*

Violation of income tax regulations by 
jewellers in K sn ls

3832. SHRI VAYALAR RAVI; Will the 
Minister of FINANCE be pleased to state :

(a) the number of cases registered against 
the jewellers in Kerala for the violation of 
Income tax regulations by not issuing any bills 
for their sales and violating the Gold Control 
A ct; and

(b) the number of raids conducted against 
the jewellers in Alleppey (Kerala) and the 
number of cases registered as a result thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) ; (a) The number of cases regis
tered against the jewellers in Kerala for the 
violation of Income tax regulations by not 
issuing any bills for their sales is nil. The 
number of cases registered against jewellers in 
Kerala for xriolating the Gold (Control) Act 
was 147 in 1970-71.

(b) 1'he number of raids conducted against 
the jewellers in Alleppey (Kerala) in 1970-71 
is 3, and the number of cases registered there, 
after is also three.

Construction of Quarters for the staff of 
Customs Department, Cochin

3833. SHRI VAYALAR RAVI: Will the 
Minister of FINANCE be pleased to state;
(a) whether Government had talsen a plot of 
land on a rent oFRs. 2,700 per year from the 
Cochin Port Trust at the Willingdon Island 
for the construction of Staff quarters for the 
Customs Department in 1965 ; and

(b) if so, the number of quarters constructed 
so far ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) Yes, Sir.

(b) Sanction for the construction of 90 quar
ter* has already been issued in July, 1970, and 
the work is expected to be taken in hand 
shortly after the revised plans are approved.

Hotel Project to be aet op at M adias city 
by Oberoi p im p  of hotels

3834. SHRI BHUVARAHAN: Will the




